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 ̂The House met at Two of the Clock.

[M r . D epu ty -Speake r  in the Chair] 

ORAL ANSWERS TO QUESTIONS

Central T rain in g  I nstitute , K o ni

*996. Shri S. C. Samanta: Will the
Minister of Labour be pleased to state;

(a) whether the administration of
the Centfal Training Institute for in
structors at Koni (Bilaspur) has 
undergone any change; '

(b) if so, what it is; and
(c) how many persons from the 

Central and State Governments and 
how many persons from private indus
trial undertakings are receiving train
ing at present?

The Deputy Minister of Labour (Shri 
Abid All): (a) No.

(b) Does not arise.

(c) Central and State
staff ..................

Government 
.............  R1

Nominees of private industrial 
undertakings ...................  8.

Sihri S. C. Samanta: May I know 
whether the trainees in this Institute

■ have foreign qualifications or where 
have they been educated?

Shri Abid Ali: The trainees are suffi
ciently educated. With regard to their 
qualifications I wiU have to request 
the hon. Member to give me notice 
and I will give details about it later.

Shri S. C. Samanta: May I know 
whether some experts under the Co
lombo Plan have been sent here for 
thig Institute to train these trainees?

Shri Abid Ali: Not to my knowledge, 
Sir.
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Shri M. S, Gurupadaswamy: What 
is the total expenditure incurred over 
this Institute?

Shri Abid Ali: The question per
tains to the number of trainees there 
and not about the expenses.

Shri K. G. Deshmukh: May I know 
whether the trainees who undergo 
training in this Institute are guaran
teed employment?

Shri Abid Ali: Most of these trainees 
are from the Central and State Gov
ernments and some are from private 
institutions. Therefore, they revert to 
their respective jobs after training.

L and  T enure

*997. Shri B. K. Das: Will the
Minister of Food and Agriculture be
pleased to state;

(a) whether a study of the economic 
results accruing from different forms 
of land tenure has been unt^ertaken 
by the I.C.A.R.;

(b) what agency, has been entrust
ed with the work; and

(c) whether Any results have been 
obtained so far?

The Minister of Agriculture (Dr. P. 
S. Deshmukh): (a) Yes, under the 
scheme on village rehabilitation at 
Amroli, District Baroda. Bombay State. 
The main objective of the scheme was




